604.

b)

b)

Details of Disposal

SH. NEERAJ SHARMA, M.L.A.: Will the Urban Local Bodies Minister

be pleased to state:-
whether it is a fact that there was a disposal on Dabua chowk of NIT
Faridabad Assembly Constituency if so; the details of the functioning of
the said disposal; and
the time when the said disposal was removed from the Dabua chowk
togetherwith the name of the authority by whose orders the said disposal

was removed alongwith the details thereof?

Anil Vij, Urban Local Bodies Minister

Yes Sir, a temporary disposal was installed at Dabua Chowk due to
overflow of sewer/nala. Subsequently, sewerline on 27 feet wide road was
connected to the main sewerline on 60 feet wide road and nala on 27 feet
wide road was connected to main nala towards Pyali Chowk on 60 feet
wide road. After three months of site observation, it was felt that this
temporary disposal is no more required as there was no overflow of
sewer/nala and therefore, temporary disposal was removed from the site
in the financial interest of Corporation.

The temporary disposal was completely removed from the Dabua Chowk
site in the year 2017 so as to avoid any financial loss to Municipal

Corporation Faridabad.
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